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[Shri Amar Roy Pradhan]

one lakh gseventy seven thousand
bales are still in stock in different
godowns of JCI in North Bengal, The
most important jg that the Jute grow-
ers are now at the mercy of the pri-
vate traders, that is, middlemen who
are purchasing raw jute at the rate of
Rs. 120/- to Rs. 130/- per quintal.
Under these circumstances, I would
like to request hon. Commerce Min-
ister to make immediate necessary
arrangements for godowns, railway
wagons for early despatch of jute
and necessary legislation so that the
mill owners be forced to purchase
raw jute from JCI and cooperatives
just to save the poor jute growers
who are helping to earp huge foreign
money.

(v) CoNDITIONS OF BEEDI WORKERS TN
THE STATE OF KERALA

*SHRI V. S, VIJAYARAGHA-
VAN (Palghat): Beedi industry in
Kerala is facing a crisis due to irra-
tional taxation. As g result of this
lakhs of beedi workers and their
family members are finding it hard
to make both ends meet.

During the Janata rule, instead of
imposing the cess on beedi tobacco,
the Government levied cess on hrand-
ed beedi. The companies which
manufactured less than 60 lakhs of
beedies in a year were exempted
from thig duty. This led to surrepti-
tious manufacturing of beedies and
it hag deprived the workers, working

in authorised companies of regular
work.

Exemption given to unbrand-
ed beedies has only leq to the beedi
manufacturerg increasingly resort to
corrupt methods, Since there ig no
control either on the storage or dis-
tribution of tobacco, the exemption
from excise duty has led to greater
tax evasion. To avoid this, less
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shoulg be levied on tabacco after it
has been purchased by the traders.

Since the wages paid to workers
vary ‘from State to State, the beedi
manufacturerg shift their factory into
those State where wages are very
low. This resultg in loss of work to
the workers. To put an end to this
exploitation, national minimum wages
shoulq be enforced.

No State except Kerala and Kar-
nataka has implemented the Central
Act namely, “Beedi and Cigar Wor-
kers (Conditiongs of Employment)
Act 1966”. Therefore, the traders are
shifting their industries to other
States which has resulted in the
workers losing thei, jobs, Therefore,
necessary steps should be taken to
see that this law is implemented in
all the States,

Apart from saving the industry
from ruin and saving lakhs of fami-
lies who are wholly dependent on
this industry, it is requested that Go-
vernment ghould also take steps to
raise the housing grant from
Rs. '873/. to Rs 5000/- provide
scholarship to their children and set
up the welfare fund advisory com-
mittee, ag quickly as possibly.
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MR. CHAIRMAN: We now take up

Genera] Discussion op the Budget
(General) for 1980-81.
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*The original speech was delivered in Malayalam.
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“I would also refer to the relief
in the field of drugs and medicines,
I propose to fully exempt from
customs duties 27 gpecified bulk
drugs required for the formulaticn
of life_saving drugs and to reduce
the customs duty on 17 specified
bulk drug intermediates frem a total
of 75 per cent ad volerem to 25 per
cent ad valorem.”
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“I have also selected some ron-
sume. items like gpan, tcothpaste,
tooth-brush and detergents 'fo, in-
crease in duties, taking care, at the
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same time, to see that the goods
produceq by the small units in the
decentraliseq sector are not ad-
versely affected by this increase.
Excice duties will go up o, house-
hecld and laundry soap...... etc.
ete.”
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friends here.
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“In restructuring the duty rates
on consumer products I have
reduced the incidence on a number
of items by exempting them from
specia] exctise duty I would like
to make particular mention of the
duty reduction from 42 per cent to
30 per cent in fluorescent lighting
tubes which are widely useq for
street lighting and which help in
reducing the consumption of elec-
tricity. I also propose to extend
the scope off the prdesant 'exciser
exemption for low price footwear
valueg up to Rs. 5 per wair to foot-
wear valued up to Rs. 15 per pair.”
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These are the hard facts.
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Is there any word about it? Have
you given any thought gbhout that, I
do not know?
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SHRI SHIVRAJ V. PATIL (Latur):
I am conscioys of the fact that I have
to speak after the present Finance
Minister had spoken on the pudget
and after the ex-Finance Minister had
given his comment on it. First, I should
like to deal with the salient features
of the budget  And then I would
endeavour to meet some of the criti-
cism that iz levelled against the
budget by the hon, Member, Shri
Charan Singh,

Sir, in order to assess the true
value of the present budget, it is
necessary for ug to bear in mind the
economic condition that is existing in
th= world and that i3 existing in this
country and the causes because of
which the wresent economic condition
is existing. The gross national
income has gone down by 3 per cent.
The urices had shot un by 20 per
cant. The price of oil hag gone up.
The last budget showed in a
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deficit of Rs. 2,700 crores. The econo-
my pushed in a completely chaotic
cond;tion. In this situation, the pre-
sent budget is presented to this
House, and through this House to the
peopia at large.

Sir, one of the most important fea-
tures of this budget is that it does not
impose heavy taxes, It reduces the
taxes which are already imposed, The
hon. Member Shri Charan Singh Ji
sajd that you have given exemption
in the income-tax limit. You have
raised the limit from Rs. §,000 to
12,000.

MR. CHAIRMAN: That is from
Rs. 10,000 to 12,000.

SHRI SHIVRAJ V. PATIL: He has
raised it from Rs. 10,000 to 12,000,
This does not meun any rzlief to the
poor man. 1 do agree that the relief
must be given to the poor man. It is
a relief given to the man who comes
from the middle class. If an artisan
iz working in a factory and if he gets
Rs. 12,000 per annum, he would be
required to pay income-tax. Relief
is given to such a man and that relief
is alsg a valuable relief.

I believe 6 Jlakhs of income-tax
payers woulq benefit out of this
relief. It is not a small thing; this
hag to be borne in mind. It iz not
only the poor man who is suffering
but it is the middle-class man also
whg is suffering. It is the intention
of the present Government to give
relief first to the poor man The Gov-
ernment wants to ‘give relief to the
middle class man also, and hence this
relief.

Now, there js a reduction in the
excize dutv on toilet soabs and the
tooth brushes, Sir, it ig said that
1ooth-brushes and toilet soaps are
produced by the multi-nationals, that
is whv ewcise dutv was not reduced
bv the previous Government. Tt is
not imoortant whiech companv wvro-
duces thesze goods. But, what is
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important is who consumes them. Is
the common man consuming them or
not? When it concerns him and when
he consumes them, he has to pay
more money. And thai is important.
The present budget takes iiito account
the ifact that tne tootn-brusheg and
the toilet soaps—a bulk of them—
are used by the common man and
some relief has to be given to that
common man and the relief is thus
provided in the budget.

Have we raised the excise duty on
the life saving drugs which are very
important? Because of their non-
availability, life itzelf would be in
danger. We would be doing a
criminal act if we raise the excise
duty ¢y things like that. The present
Budget has given complete exemp-
tion from excise duty on articles of
this nature,

16 hours

There is an exemption given on the
controlied cotton cloth. That is an
article which is useq by the common
mar: and the relief is given to him,
Every wow and then it is asked:
what is the relief provided in the
Budget for the common man? These
are the reliefs which are provided to
the common man. After a few
minutes, T will come to the schemes
which are meant specially {for the
poorest men in our country. But
these are the reliefs which have been
provideq here. If we take into
account all these reliefs, it may not
be a big amount—it iz only Rs. 30 to
34 crores—but what is important is
that we have to see the articles which
are vsed by the common man.

I was very much surpriseq to hear
from the hon. Member, Shri Charan
Singhii, that nothing has been done
in this Budget to give relief to the
noorest man, a man coming from the-
village nnd rural areas, Ts it a fact?
No. T may refer to paragraphs 31,
32, 233 34 and 35 of the Budget speech

e eeee—————
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of the Finance Minister, which deal
with the reliefs that are made avail-
able to persons coming from the rural
areag only.

It is provided in the Budget that a
massive national rural emploviment
programme would be started. For
that purpose, an amount of Rs. 340
crores is set aside. The State Gov-
ernment alsp will make available
some amount for this purpose. All
this amount wil] be utiliseg for giving
employment tg people coming from
rural areas. With Rs. 340 crores
about 900 million mandays employ-
ment would be generated. Is it not
something whnich is good for the
common man? How (cah we Jose
sight of this faect which is pro-
vided in t{he Budget itself? Not to
pay attention to this kind of a provi-
sion in the Budget is tg mislead this
House and misleaq the people outside.

SHRI CHARAN SINGH: I saig that
Rs, 340 crores have been provided
but what ig the actual scheme on
which we are going to spend this
amount? I said that a major parf of
this amount will be consumed by the
administration and corruption

SHRI SHIVRAJ V. PATIL: I am
very thankful tg Shri Charan Singhji
because he has referred to corruption
in this scheme. I come from Maha-
rashtra, a State which has been imple-
menting this kind of scheme. There
employment guarantee scheme came
into existence five or six years ago.
1 have the gooq fortune of associat-
ing myself with this scheme. Maha-
rashtrg State has been snending gbout
Rs. 50 to 60 crores on it.

The allegation which is constantly
levelled against it is that it breeds
corruption. Those who gg not want
that this kind of scheme should be
implemented say that this scheme
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involves corruption and so, Jet us not
have it. Those who are really inte-
rested in it or those who are really
interested in the welfare of the
poorest men in the villages, do not
talk of corruption in it, This charge
is levelled by those people who are
not interested in it. I dg not mean
to say that hon. Member, Shri Charan
Singhji, is not interested in it. But I
am saying thiz about those people
who have been levelling allegations
of corruption against this scheme. And
I am very sorry to say that the hon.
Member, Shri Charan Singhji, is
taking that kind of cudgel to beat
thiz scheme with. I would have been
very happy if he had levelled some
other kind of allegation against this
scheme. But he is treading on the
same path which is used by those
people who are against this type of
scheme.

There i3 a scheme in Maharashtra
which has been implemented for the
benefit of the rural people Of coursze,
I woulq not say that there would not
be any corruption. Is there any
sphere of life in our country where
corruption is not there? Can we say
that because there would be some
corruption, we should not have it?

SHRI CHARAN SINGH: I said

nothing against the induztry. I
simply said about the employment of
rural youth. (Interruptions)

SHRI SHIVRAJ V. PATIL: 8Sir, I
was saying that in Maharashtra a
scheme is prepared. That scheme is
implemented. That schemg iz seruti-
nised very now and then and 2
machinery is created for that purpose
and now in Maharashtra we have a
statute for that purpose and we are
implementing that statute. The same
thing can be utilised here also. I may
be alloweq to say that Mr. Page Who
was the Chairman of the Upper House
in Maharashtra was responsible for
that scheme and when the sc¢heme
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came into existence, I had the good
fortune of injtiating the debate in the
Lower House in Maharashtra and
then I had met him and asked him:
“Sir, I am going to speak on that
scheme. Will you please enlighten
me?’ He told me: “I have created
it. That is my child. I would like
to see that it is jmplemented in other
States also. I woulg like to see that
it is implementeg in the entire zoun-
try of ours and at the same time I
woulg like to see that it is turned
into a law and afterwards it becomes
a part and parcel of the Constitution
and the right to work is provided in
our Constitution. And if that is
done, I would die a peacefu]l death.”
That is what he gaig and I am very
hanpy to say that the hon. Finance
Minister has come forth with this kind
of scheme. It is going to be imbple-
mented in our country and after :ome
time we may have something more
sophisticated, something more effec-
tive something more useful A right
beginning is made and it would be
wrong to say that nothing is done in
this respect, I would ask: What is it
‘that you are going to do for the poor
man in the village? Are you going to
give him a dole? Are you geing to
dend some money orders to his house
every now and then? Are you going
to send some foodgrains to his house
without asking him to work? Are you
not going to give him the power to
produce, the right to work? There isa
Chinese saying that if a hungry man
goes to another man and says “Give
me something to eat”, don’t give him
a fish, but give him a net, If a net
is given, he can continue to get the
fish and he can feed himself.

Here is a scheme which is providing
something for the poor man coming
from the village, the poor man com-
ing from the rural areas and in my
humble judgment and opinion, this
i3 one of the most important things.
If anybody ask:z me to say which is
the most important thing which is
done in the budget for the poorest
man in the country, I would point my
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finger humbly to this provision in the
budget.

It is also said that nothing js done
for the poor man. 1 am referring to
a provision which is not very explici¢
in the budget probably it will be
explicjit in the figures that are given
in the detailed budget. I am referring
to the legal aid. The Constitution
piovides that legal aid should be given
to the poor man. We have been
making laws and laws, but unfortu-
nately for us the poor man and
woman have not been able to make
use of those laws, for whom those
laws are made. It is said that all
persons are equal in the eye of law,
but jt is also said if equal kind of
legal assistance is not available, all
persons are not_equal in the court of
law. Wha{ we are trying to do here
is, to give assistance to the poor man
for whom the laws are made. We are
going to enlighten him on all the
rights that are made available to him.
If a workman is working in the field
and he meets with an accident and
loses his land. he does not know that
compensation is available to him, He
does not know that there is a law
which will give him the compensation.
But if the legal ajq scheme is avail-
able, he would know, he would be
taught that he could get compensation,
that would mean a big help to him.
Outside and inside the courtg the
lega) aid, for which we have made a
beginning in the Budget, is going to
help the poor. We  mmay have set
aside onlv a small amount, the State
should take up the responsibility on
their shoulders also, but what is
important is that we are marching in
the right: direction to help the
poorest.

Many of the porest in the villages
do not have a sghelter over ‘their
heads. The Budget provides Rs. 50
Crores for giving house sites
and hutments to them. About 8 lakh
families will benefit by this scheme.
Is it not semething for the ncorest?
This is not the only amount available
for the s=cheme. The States also
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would come forward giving — some
amount for the same purpose. Thesz
are the provisions in ine Budget
which are available not to the gche-
cduled castes and scneduled Lribes
alone, for whom there ave other
provisionis, Mr. Charan Singh said
that the pogorest do not come from tie
scheduled castes and sheceduled iribes
alone I ageez but 1 want to point out
10 him that there are provisions in
the Budget which mesgn to el (hn
poorest men coming noi only frem
ine scheduled castes and scheduled

tribes,

i am very happy that a reference
hag been muade 10 the deveiopmeny of
2 zeience angd technoiogy in our
country. It is very important. Let
me 8ay in my own humbie way that
today the world is develoving ot
because of cottage indusiry, nect
because we are using our hands and
{eet alone, bug because we are using
our brains. The world is developing
and going ahead because it has deve-
loped science and ‘technology. We
are very fortunate in having had a
visionary like Pandit Jawaharlail
Nehru to rule over this country for a
pretty long time. He laid the foun-
dalions for the development of science
and technology in our country, ang we
are very happy that we are one
of the most advanced countries in the
world in this respect. If we do not
provide gnough money for the deve-
lopment of science and technology, let
me say very humbly, we will not be
able to compete with the rest of the
world. It is necessary for us to give
employment to the poor coming from
the rural areas, to have rural cottage,
small scale and medium scale indus-
tries, but we will not be able to makse
our country self-sufficient, strong and
capable of protecting itself if wa do
not develop science and technology
and the big industries also. We are
not losing sight of the fact that the
rura] and small scale sectors are
necessary. In the olden days we had
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the rural and cottage jindustries and.
we produced so many beautiful things
in our country, but those things were
:mportant then not today, It is gz
guestion of approach as to how to
develop our country, heip the poorest
man zig wroduce more, Can it be
simply done by having recourse to
amall-scale, cottage and rural indus-
tries? Is it not necessary for us to
deveicp science and technology? Can
we get on in the world without under--
staudizz the importance of science and
techrology? If we think we can, let
me say as a very small man and a
iunior Member of Parliament that we
will be doomed. It is only by deve-
luping cience and technology, by
producing more and more and distri-
buting justly, and at the same time
xaying attention to the problem of
giving employment to people in this
country that wa will be able to sclve
our imporiant problems. By think-
mg of some aspectz only and neglect-
ing others, we will not be able to
develsn our country. I am very
hanpy that the Finance Minister phas
been kind enough to provide an
amount of Ras. 116 erores. I would
have keen happier if he had provided
more. When no heavy dose of taxation
is given in it, the budget has provid-
ed enough for the planned develop-
ment ipn our country. The annual plan
outlay for 1980-81 is Rs. 7340 crores—
14 per cent increase over last year.
The total plan outlay for Centre,.
States, Union Territories and schemes
of North Eastern Council is Rs. 14,593
crores whereas in 1979-80, it was only
Rs, 12,511 crores—an increase of 16.6
per cent.

It has been said that nothing is
provided for agriculture. T was born
in an agriculturist family and I come
from a rural place, a village and I
have the. same kind of concern as
others have for the people living in
the rural areas. But sometimes T do
not understanq the speeches being
made saying that nothing is done for
agriculture. I think that the incentive
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that is necessary for the development
of agriculture is lost if this kind of
speecnies are made here, If a certain
amount is provided for agriculture,
irrigation, power, cooperative sector
and for the scientific development of
agricuitural universities and col-
leges. ..

ME. CHAIRMAN: Veterinary also.

SHRI SHIVRAJ V. PATIL:...that
would be the amount available for
agricuiture. Here in this Budget, an
outiav of Rs 2247 crores has been pro-
vided whereas in 1979-80, the amount
provided for this purpose for this
wag only Rs. 1811 crores. For
irrigation, this year's outlay is 1,380
crores, for minor irrigation it is Rs.
266 crores whereas last year it was
Rs. 1,238 crores. For power, the out-
lay this year is Rs. 2745 crores and
the outlay for rural electrification
programme is Rs. 285 crores, whereas
last vear the outlay for power was
only Rs. 2,466 crores. There is an in-
crease of 11 per cent. As far as coal
is concerned, the amount provided this
yvear is Rs. 473 crores, whereas last
vear it was Rs, 364 crores. About the
petroleum sector, about which we had
a happy news only in the afternoon,
Rs. 837 crores have been provided
whereag it was only Rs. 611 crores in
1979-80. For steel, this year we have
provided Rs. 803 crores whereas last
vear it was only Rs. 600 crores. If we
have a look at the outlays that have
beer provided for the important sec-
tor orf our economy, we shall have to
admit that the regular development
of our economy ig not neglected, in-
spita of the fact that there is no
heavv dose of taxation imposed. Now,
this is very important agnd here the
skill lies. There are no heavy taxes
imposed, but at the same time, the
important sector of our economy like
acriculture, irrigation, power, coal
and steel gre not neglected. That is
a very important factor.

This year we are having a deficit of
Re, 1.417 crores. The question is how
this deficit will be covered. how tha
difficuities created by this deficit will
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be vvercomo. There is an indication as
to how it will be done wiz., by plug-
ging the loopholes ip the taxation
laws. There are so many loopholes in
the taxation laws. The concepts of
partial division of Hindu Joint Family,
public trust and private trust are to
be done away with and by that, we
would be getting something more. By
recovering the taxes in ap efficient
manner. we can have some more
money. By utilising the production
capacitv t2 the ontimum, we can over-
comg triz 2 fcuity. It is very unfor-
tunate that last year, the capacity to
generate power was utilised in such
a manner that we could not utilise
45 per cent of it. The hon. Member,
Mr. Charan Singh said that it is be-
cause of the nationalisation of coal
that that happened, and this was the
devil of the play. That is what he
said. I must very humbly say that
there is no use criticising the nation-
alisation. It is not following the cor-
rest policy that created the difficulty.
The hon. Finance Minister has rightly
said in his Budget speech that there
was no policy at all followed by the
previous Government and that is why
those difficulties arose. In Bombay, we
were hearing at that time that coal
was available at the pits, but the
wagons were not available. Sometimes
we hear that wagons were available,
but the coal was not. Why was it so?
It was all because there was no co-
ordination in the then Government
and thev did not follow the correct
policy. That is why we were not in a
position to utilise the capacity that
vras existing then, Tf we want to over-
come the difficulty that has arisen
because of the power shortage, we
shall have to have an unambiguous
policy, it would be necessary for us to
coordinate the different depariments,
to be very wvigilant and particular
about all small things ah:l only then
we would be in a position to overcome
the difficulties that have arisen due to
power shortage. If the Government is
determined tg do this, if the Govern-
ment means business, if the Govern-
ment- want to be efficient, this task
would not be a difficult one. Now the
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Government is not shifting the res-
ponsibility to the people, to the com-
mon man, the Government is not
saying: ‘Thig is the deficit, give us the
money, we wil] cover the deficit and
will produce more’. The Government
is not shirking its responsibility. The
Government is taking yp the respon-
sibility, The Government says that we
would not impose taxes on the peo-
ple, but at the same time, whatever
capacity is available would be utilised
to the fullest extent possible and we
will tide over the difficulty. For this
the Government has to be applauded
and thanked. It is not shifting the res-
ponsibility, it is taking up the res-
ponsibility on itself. This is very im-
portant. This is possible for a Govern-
ment formed by the Congress-I Party,
which is led by a leader who is deter-
mined to deliver the goods to the
country and we are very happy about
that. Not only at the Centre, but in
the States also, we have Governments
which would be working in unison
with the policy which is adopted by the
Government here and that is what is
mentioned in the Budget Speech. This
is going to be one of the most impor-
tant factors which would help the
Government to tide over the diffi-
culties that are created hy deficit
financing.

But what is most important is to
create a right kind of psychology,
bent of mind in our country. 1 do not
know, but I am told by many people
that the people i our country are
very happy about this Budget. People
who are sitting on the Opposition
benches may pick holes here and there
and criticise the Budget. But the
common man in the street, thy com-
mon Indian is very happy about the
Budget. He feels that by not imposing
the taxes, the Government is going to
control the price line also. There may
be certain other things which would
be required for controlling the prices.
I am not saying that simply by not
imposing taxes, the price line will be
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conrtrolled. But a psychological feel-
ing has been created in the common
man, in the man who is working in
the field or factory, He feels that an
atmosphere is created where the price
line would be controlled, where a
situation would be created and his
life would become happy. And this
atmosphere is very important. It is
very necessary also for producing
more. I am happy to say that the hon.
Finance Minister has been greatly
successful in creating that kind of
psychology, that kind of atmosphere
in our country which is going to help
ug very much.

Ourg is a monsoon economy. It is
true, if the monsoons are good, every-
thing 1is all right in our country.
Sometimes the monsoons are very
good; sometimes the monsoons are not
good.

MR. CHAIRMAN: The hon. Mem-
ber's time is up.

SHRI SHIVRAJ V. PATIL: The
monsoons, unfortunately, cannot be
controlled by human beings and it
would nol be necessary for me to
dilate too much on that point. So, 1
leave that point.

What is the objective which the
present Budget wants to achieve? In
my humble opinion, it wants tq con-
trol the price line; it wants to create
a psychology because of which there
wil] be more investment; it wants Lo
give an impetus to produce more and
it wants to see that the produced
goods are distributed in a just manner.
The most important aspect of this
Budget is to help the poorest man
first and, afterwards, to achieve all
these things. This Budget is trying to
achieve that. The people may say, it is
not a radical budget, I will not quar-
rel with it. Some people may say. it is
a capitalistic budget, I will not agree
with it. T say, it is a Budget which
is the product of the Indian
genius; it is a budget which
suits the Indian situation; it is a bud-
get which can be described ag a realis-
tic budget and it is a budget which
will bring the chaotic economy in
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order and will bring the economy on
the right track. These are the ends to
which this budget is trying to arrive
at and, I am sure, these aims would
be certainly achieved.

While speaking about the salient
features of the budget, I attempted to
meet some of the criticism which was
levelled by elderly and honourable
Shri Charan Singhji. At the begin-
ning itself I said, I am conscious of
the fact that I am speaking after Shri
Charan Singhji who was the Finance
Minister and who knowg much more
about finances than I do. But I may
be allowed to differ on certain points
from him. I am brought up in an
atmosphere which is completely diffe-
rent from Shri Charap Singhji’'s at-
mosphere. I am a product of the new
‘generation, I may respect Shri Charan
Singhji but I may respectfully differ
from him on certain points. I am not
going to take up the small points
which he raised on the floor of the
House. What is the approach we
should have and value? That approach
is to be scrutinised agnd examined. I
spoke ahout the provisions in the
Budget for the small man, the com-
mon man. I am not ging to touch
that. But Shri Charan Singhji asked,
“Why are you seeing that the TV
costs less?” Here, I would beg to
differ from him. TV is not an instru-
ment of entertainment alone; radio is
not an instrument of entertainment
only I know, in the villages, waen the
sowing season comes, the farmers
tune radio and listen to the speeches
delivered by the lecturers in the
Agricultura] universities on the sub-
Ject which help them .

§HRI CHARAN SINGH: I have not
sald a word about radio; 1T have sim-
Ply said about TV.

SHRI {SHIVRAJ V. PATIL: I will
come to TV also.
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SHRI CHARAN SINGH: You com-
pare food and TV. You dilate on that.

SHRI SHIVRAJ V, PATIL: 1 am
sorry to say that TV is not available
in the villages. I would have very
much liked that TV wag available in
the villages also. What is important in
this world? What is important in this
world is the will and the knowledge.
If the will ig not there and knowledge
is not there, we will not be able to
do anything. We may spend lakhs and
lakhs or crores and crores of rupees
we may have sophisticated kind of
machinery, but if the will is not there
and knowledge is not there, we will
a0t be able to do anything. What is the
method of creating that will in the
men living in rural areas? How are
you going to create that kind of will?
Those people who used to go from
village to village preaching to the
people and creating that kind of will
in the minds of men and women in
rural areas are not there these days.
We do not have that kind of people
moving from village to village. It is
not possible for elderly persons to go
to schoolg and colleges to acquire
knowledge or to generate that kind
of will in themselves. So what is the
method by which we can reach every
man in the village? In my humble
opinion, the radio and the TV are the
media which can be utilised for this
purpose. If you have a radio and a
TV you can impart the necessary
knowledge, you can ©preach the
philosophy necessary for creating the
will. In the world, there is an explo-
sion of knowledge and that knowledge
has to reach the common man in the
villages, What is the method by which
we will be able to do it? The last Gov-
ernment provided a huge amount of
money for taking knowledge to the
people, I do not know for what pur-
pose that amount would have been
utilised but, with the radio and TV
available in each village and with
men sitting in the radio station or
TV station, speaking to the people in
the villages, we would certainly be
able to impart the kind of knowledge
which is necessary to develop agri-
culture, to develop small scale indus-
tries, to develop middle-scale indus-
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tries and even big industries. You can
tell him how he should conduct him-
self sy that he can protect himself,
how he can be healthy, how the child-
ren can be healthy ete. All these
things can be done through the TV
and the radio. My only worry is that
the TV is not available in the villa-
ges. If only we can take the TV to the
villages, we will do them better ser-
vice.

But here is a question of approach.
(Interruptions). If you think the TV
ig there only for hearing music or
watch dances, well, the TV is not
necessary. But is the TV meant only
for that? It is a question of approach.
Not to l.ave a TV or radio is an old
approach. Probably we will not be
able to get over the (ifficulties that
are existing in our country py follow-
ing old methods. It would be necessary
to have a new approach, and the new
approach alone will help. All that is
gold in the old can be maintained; all
that is good.... (Interruptions)

MR. CHAIRMAN: You may ]eave
the TV and the radio now; you have
done full justice to both. They don’t
want tp hear more about the TV and
the radio.

SHRI SHIVRAJ V., PATIL: Coming
to electronics, I may say that elec-
tronics means so many things: it pro-
vides employment to so many people
in the villages. If radios are gassem-
bled or some such things are assem-
bled and if you start an industry of
this kind of thing in the village, it is
going to help It has been done in
Japan and in other countries also. It
is no good opposing the electronic
industry. The electronic  industry
also can be very important. (Inter-
ruptions),

I am a hundred per cent one with
hon. Shri Charan Singh—who is leav-
ing the House now—when he says
that all the attempts of the Govern-
ment should be directed towards
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seeing that the poor man in the
village benefits, I am 100 per cent one
with him: but it is a question of ap-
proach as to how you are going to
help the poor man in the villages and
rural arcas. Are you going to help
him simply by having small gcale
industries and cottage industries or
are you going to nelp himn by naving
middle-scale and big industries in the
rural areas also? Will you be able to
help him by asking him to adopt the
old method of agriculture or will you
be able to help him by asking him
and teaching to adopt the new,
modern, scicntific and technological
methods to cultivate the land? That is
a question of approach. If you follow
the first approach, you would reach
nowhere. We are not compeling only
with the people in this country; we
are competing with the people in the
countries outside also. If we have to
come on par with countries outside,
if we have to live a life materially as
good as the one lived by people in
other countries also, it would be
necessary for us, while retaining the
old, beneficial philosophy of life in
our country, to adopt the modern
methods of material development also.
It is only then you will be able to
achieve that. It is no use saying that
these are old things. Good or bad, let
us follow them forgetting thata new
world is evolving., It is developing
with such a rapid speed that it cannot
be called an evolution only it is
something more than evolution. Every
day there is metamorphism and new
things are developing in the world.
And if we have to cope up with the
world the old that is good and that
is useful, we will have to retain and
the new that is useful, modern, tech-
nological, scientific and the one in
line with the things existing in the
world, we will have to adopt. I think,
the present Budget is aiming at that,
and it is for this reason that the
Finance Minister has to be congra-
tulated.

I am very thankful to you, Mr.
Chairman, for having shown me the
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indulgence to speak for a little more
time,

MR. CHAIRMAN: Remember it
that, when I am there and you are
here, you will show the same consi-
deration tp me.

Mr, K K. Tewari.

PROF. K. K. TEWARY (Buxar):
Sir, I rise to support the Budget pro-
posals. My {riend, Mr. Patil, who has
spoken just before me, has covered
a2 good deal of the ground; he has
spoken about the salient features of
the Budget, and if 1 concentrate on
the same aspects, that will be a mere
repetition. So, I would like to look at
the Budget from the political angle
and try to speak about the situation
which necessitated this kind of a
Budget.

The Budget that is before us is a
Budget which is pragmatic; it is, per-
haps, one of the best Budgels after
independence, I have heard the carp-
ing critics of the Budget and the
Finance Minister also. I was listening
to the impassioned speech delivered
by Mr. Charan Singh. I would not like
to go into the objectiong raised by
him because Mr. Patil has ably dealt
with them.

1 would first like to point out that
the present Budget was preceded by
certain political changes and political
circumstances. It is very necessary to
deal with them and point out how the
whole politica] situation, the whole
economic situation, in the country was
bungled, how it was deliberately sabo-
taged, landing us in a situation which
was desperate. It was ultimately the
contribution of the people of India
who took the country out of that
morass and installed the Government
which has presented the Budget and
which holds out some ray of hope for
the people of this country. The Gov-
ernment is trying its utmost to shore
up the economy and restore it to its
heaith. I take my hats off to the Prime
Minister and the Finance Minister for
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presenting this Budget, for, it reminds
us of the dynamic decade under the
leadership of Shrimati Indira Gandhi;
that decade, we should remember, had
brought our country mnearer our
heart’s desire of economic self-reliance
and attaining a kind of distinct inter-
national stature for ourselveg befitting
our history, befitling our size and be-
fitting our potentiality but for a sad
Janata aberration which still wrank-
les in our mind like a bad dream.

The House will agree with me and
you will also agree with me, the
Budget presented by the ruling party
is the reflection of its political and
social commitments. It is also a kind
of reaffirmation of its political philo-
sophy and the good that we want to
do to the pcople. But merely dwelling
upon the economic ruin that the
Janata and Lok Dal combine brought
to this country and the bold and ima-
ginative measures that we are pro-
posing to take will just be a kind of
barking up the wrong tree. In my
opinion the Janata Party and the Lok
Dal combine when they came to
power, I always call it a bedlam and
I stil] maintain that the Janata Bed-
lam, when it was born, it introduced
certain polilical and economic mons-
trosities in the system of India which
led to many aberrations,

The cherished desire of the Janata
Party was to dismantle the whole
edifice whether it was economic, social
or political assiduously built over the
years by our leadership. Chaudhury
Charan Singh was talking about the
achievements of the last 30 years. I
would not go into that, He wag also
part of that system, part of that orga-
nisation for many years, But I would
like to remaind my friends on the
Opposition benches that when the
Janata Party came to power, its main
purpose and its main concentration
to demolish everything that had been
achieved under the leadership of
Mahatma Gandhi, Pandit Jawaharlal
Nehru and Indira Gandhi and we
should net forget, in India we have a
great tradition of massive national
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reconstruction through political and
democratic means. And the purpose of
Janata Party and Lok Dal combine
was to demolish it and dismantle it.

Then it js necessary to remember
that the Janta Party peopla now
talk glibly of their economic attain-
ment, their economic achievement.
But we should not forget that soon
after they came to power, their main
concentration was first on demolish-
ing all that had been achieved. I
would like to remind them that soon
after they came to power, they em-
barked on a perilous path of economic
ruin. Secondly, they introduced com-
munal and social tensions in the coun-
try and, thirdly they came heavily and
unleashed a slander campaign and
barbarous onslaught of vengeance on
Mrs. Indira Gandhi. the infheritor of
the great tradition I have talked
about.

You will also remember that in
India, especially after 1977 when
Janata Party and Lok Dal combine,
for I qo not see any difference between
these two groups, the difference is
between Tweedledum and Tweedledee,
This is a matter which is to be con-
sidered seriously—since they had no
political philosophy, at best their
political phnilosephy was only a rag
bag philosophy, they had no coherent
national vision about the development
of India. since they had no coherent
political ideology ang economic pro-
gramme, the qnly thing they had to
do and the only thing that united
them was a kind of pathological
hatred, a kind of frenzy, a kind of
wanton unconcern, for the common
good of the people and common good
of the nation and their utter engage-
ment perhaps the only engagement
with demolishing all that India had
produced. But fortunately for India
and unfortunately for the Janata
Party, as 1 said and you will excuse
me for saying this. the parvenueg wha
were bornp as political giant, the
parvenues of Janata Party or should
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I call them floatsam ang jetsam, soon
became prisoners of their hubris and
converted India and, perhaps, you will
agree with me, into a vast political
wastelanq and the result was that all
around there was demoralisation. all
around there was a sense of insecurity.
It appeared that India would go to
pieces. Under such circumstances,
the great leaders, some of them are
sitting on the Opposition benches, the
great leaders of this bizarre political
drama some of them became purveyers
of ego-centricity a kind of seli-cen-
tredness and this was the result why
the Janata Party bedlam broke loose
and outcame the screaming, screeching
farces of anarchy and these forces of
anarchy were none else but Janata
Party. and Lok Dal people.

16.40 hrs.
[SHrR1 SHIVRAJ V. PATIL in the Chair]

They immediately jumped on the
throats of each other. That is how
this scourge of the nation, the Janata
Party, broke down. What have they
done for the country? Chaaudhury
Charan Singh was talking about
economic independence. What have
they done? What a massive disservice
they have done? For that they need
to be lambasted; for that they need
to be pilloried.

So far as economic measureg gre
concerned—-—they ate important—it is
time for them to do some kind of
introspection. For example, when the
foomer Prime Minister, Shri Morarji
Desa1 took over as the Prime Minister
of India, even the Angels wept in
heaven; Shri Morarji Desai. former
Prime Minister, the great leader of
the Janata Party, was known all over
the world for his archaic and obsolete
economic views. He forgot the econo-
mic problems of India. In the Janata
Party some of our essiwhi'e colleagues
had alsp screambled on the band-
wagon of Shri Morarji Desai. The
Janata Party people also forgot the
Gandhian ideology. Shri Morarji
Desai forgot all the pressing problems.
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They were all talking about the moun-
ing pressure of prices, inflationary
pressures and all that. Forgetting all
these things, Shri Morarjj Desal
devoted most of his time to delivering
lectures on the spiritual and regene-
rative efficacies of urine theracy,
more picturesquely called Urinology.
The most surprising thing and
perhops, for a person like me, is this.
I felt so saddened when I found many
of our progressive friends among the
C.P.I and C.P.M. sitting at his feet
and drinking deep at the sea of his
knowledge while he was pontificating
as a patriarch of the dark ages gone
by. This was the Kking of reign
which we associated with the Janata
Party regime,

Th-n, Sir, fortunately for India,
there was a short-lived regime. The
regime was led by Don Quixote and
Sanchy Pancho 1 repeat that the Lok
Dal regime wag led by a Don Quixote
and Sancho Pancho—I mean Chau-
dhu.y Charan Singh and his assistant
or h.- lieutenant, Hanuman, Shrj Raj
Nara:n. Sir yoy know the philosophy
that Lok Dal tried to practise. The
Hovse had heard Chaudhury Charan
S.neh speaking ibout hig economic
phi'osophy. On his political views we
h=ve no quarrels. But he has absolu-
tel no business to introduce such
aberrations into the bodypolitic of the
country. specially, whep he was talk-
ing about village upliftment. He was
talking about the rural poor, Well,
we 011 know he was using radical
rhetoric about the upliftment of the
rural folk, the poor people, in the vil-
lages. While he was talking about it
in the name of the poor, he was all the
while strengthening the base of the
rural rich and the kulaks. You will
excuse me for saying this. There was
an attempt, diabolical attempt to drive
a weles between the rural sector and
the urban sector people as if the
Rural and the urban economic flourish-
ed in separate watertight compart-
ments. This was the kind of situation
that we inherited. Then, Sir, this situ-
ation was compounded w:th the asso-
ci_ation of some of our friends, erst-
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while colleagues. Now, the extinct, ob-
solete, Congress then had also forgot-
ten all about the economy of the coun-
try. They were with Lok Dal and the
Janata Party. 1t is very amusing when
we listeneq to Janata Party pecople
and Lok Dal people talking about their
economic attainmeny and talking about
what we did, They have in fact level-
led allegations that during the regimoe
of Pandit Nehru and Smt. Indira
Gandhi, nothing was done and, in fact,
al] these distortions that we are suf-
fering in the Indian ecoaomy are the
products of the previous regime. Thig
amuses me. The Janata Party in-
herited all that is very clear, We are
not suffering from a sense of forget-
fulness. We can remember when the
Janata Party came to power, they
inherited an economy and the politi-
cal order which was very healthy.
They had inherited an economy where
the foreign exchange reserves were
rich. They inherited an economy
where the Agricultural front was
bubbling where the industrial produc-
tion was really admirable, All that
advantage was frittereq away by the
Janata Partv and Lok Dal combine.
And since they did not believe in eco-
nomic self-sufficiency and since they
did not believed in the prosperity of the
country. so. one by one, bit by bit,
they started dismantling all that
apparatus and all the political and
economic organisations built over the
years. So, first, since they did not
believe in Socialism, they started
blaming the very concept of Socialism
and its concomitant wvalues. Since
they did not believe in Planned
Economy. <o. the whole planning pro-
cess was disrupted and the planning
machinery was grounded. Since they
did not believe in economic self-
sufficiency they had to plan every-
thing like this. Since they did not
believe in self-sufficiency in the field
of Srien~e and Technology. therefore.
all the apparatus engaged in this field
were smashel. The scientific com-
munity was allowed to fend for itself.
These then. Sir, were the achieve-
men*- nf the Janata Party and the
Janata Pa-ty—Lok Dal Combine!
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[Prof. K. K. Tewary]

Sir, since the previous speaker had
already spoken about the salient
featureg of the Budget and about the
doingg in particular of the Janata
Party regime, I would not like to con-
centrate on those jssues. But I would
like certainly to read out certain
figures which are so very obvious.
During the Janata Party regime, and
especially, the Lok Dal regime, the
GNP went down by three per cent,
which is for everyone to see. The
agricultural  production—as has al-
ready been pointed out—went down
by 10 per cent. In this way, the
whole economy of the country was
mismanaged. Since the Congress (I)
Government has taken over, all efforts
are being made to shore up the
economy. I think. Sir, in my opinian.
the budget proposals that are now
put before us are widely acceptable
and the opposition should welcome it
with gpen arms. They should not
take any political advantage our of
this deficiency or that deficiency,

Sir, in the present pelitical and
economic gituation, this Budget is the
best in the circumstance. Therefore,
1 support the Budget proposals which
‘rave come before the honourable
House.

For some kind of diversion, ,and as
it is a very interesting peace,—and in
order t0 reduce the tension of the
House,—I may be allowed to read out
a short poem of T S. Eliot which is
very relevant to the present situa-
tion. This will go a long way in pro-
viding a corrective to the national life
and a lesson te, the opposition leaders.
Sir, these are the lines from T.S.
Eliot. 1 quote:—

We are the hollow men

We are the stuffed men
Leaning together

Headpiece filled with straw. Alas!
Our drieq voices, when

We whisper together

Are quiet and meaningless
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Ag wind in dry grass
Or rats’ feet over broken glass
In our dry cellar

Shape without form, shade with-
out colour.

Paralysed force, gesture without
motion,

This is the characteristic situation
and the position of the Opposition
parties in India today, and, 1 think,
they should take lessons from their
experience of the past. I strongly sup-
port this Budget which js a most
acceptable Budget, which is a widely
acclaimed Budget in the country. With
these words I conclude my speech.

SHRI E. BALANANDAN (Mukun-
dapuram): Mr. Chairman, Sir, while
presenting the Budget, the hon.
Finance Minister claimed that his
budget is:

“A modest contributjon to tne pro-
cess of restoring the economy to the
path of stability, growth and social
justice...”

and he also claimed thai it

“Seeks to revive and restore the
health of the economy.”

One would have supported the Budget

if the claim was really so.
After hearing your tall speech, Mr.
Chairman, I would have very much
liked to support the claims you have
made if the economic measures pre-
sented before us and the projections
made in the Budget really substanti-
ate the same. You will see that the
said claims are without any basis and
it is only a repeat performance as
was hitherto done by his predecessars,
which landed this country into the
th;-ges of an unprecedented economic
crisis.

Let us now look into the Economic
Survey presented to this House It
shows that the gross national product
at constant prices hag declined by 3
per cent; the agricultural production
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declined by 10 per cent and industrial
production declined by 0.8 per cent.
Thig js the largest decline after 1950-
51 with the sole exception of 1965-
66. Since the GNP figures in our
country is being calculated taking
into account the output of the so-
called “Service sector”, which in-
cludes trade, government administra-
tion and defence, hence the actual
decline in the commodity production
<ectors is not properly taken into, ac-
count. The decline in absolute and In
per capita terms will be much larger.

Let us take the unemployment
situation jn the country Such a dec-
line in output has sharply accen-
tuateg the magnitude of unemploy-
ment Rural employment was, of
course, drastically reduced by tne
decline in agricultural output. But in
the organised sector too, unemploy-
ment shows a sharp increase. The
number of job seekers on the live
register of tie Employment Ex-
changes rose from 13 5 million at the
end of January 1979 to 14.44 million
a year later. The survey also shows
that there has been a sharp accele-
ration in the rate of price increase
in the economy, that the country’s
trade deficit hag nearly doubled from
Rs, 1088 crores in 1878-79 to an
estimated amount of Rs., 2232 crores
in 1979-80. For the first time, in
many years, foreign exchange re-
serves declined by Rs, 56 crores, Why
ig it so?

The Economic Survey would have
us believe that this deep crisis of the
cconomy has nothing to do with the
nature of the policies being pursued
by the Government, but is rather a
product of extraordinary accidental
circumstances like drought, etc. and
the poor performance on the power-
coal, Railways, etc. Does the budget
provide for any treatment of this
crisis? Not in the least There is not
a glimmer of any new policies, The
old policies which in the first place
brought the ecpnomy to this crisis
continue.
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Now, take the case of thermal
plants. Their capacity utilisation is
not more than 45 per cent. Most
of these plants are based on foreign
technology. The replacements. proper
maintenance, ete, are not being regu-
larly attended to. Those bureaucrats
who manage them never thought it
necessary to seek the cooperation of the
workers ang the trade unions and the
technical personnel who man the
same. They are only policing over the
workers. They will easily explain that
coal was not there, If coal was there,
they will say that it was of sub-
standard quality and so on and so
forth This kind of explanations were
given by the bureaucrats who man
them If any suggestion is given by
the workers in this regard, they are
not taken. After all it is they who
run these plants About coal, the story
is more or less like this. Somebody
from this side was saying something
againt nationalisation of the coal in-
dustry. I beg to disagree with him.
What is wrong with the coal indus-
try? Those people who manage the
industry have direct links with the
private capitalists. They want to
prove the inefﬁciency of the public
secor, That is why this coal industry
cannot come out of this gituation, So,
if you want to get out of the situation,
the main thing to do is this: the out-
moded machinery has to be changed,
and better maintenance and moder-
nization have to be attempted, not at
the cost of the workers, but in g scien-
tific manner. All these things should
be looked into properly and urgently.

17 hrs,

For the last 5 years energy crisis
is there throughout the world. Did
we do anything, after ynderstanding
the whole situation? We were nor-
mally going on with the old attitude.
We were losing some money and
sitting calm not taking into conside-
ration the developing energy crisis in
the world, and the crisis developing
in our country.
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[Shri E. Balanandan]

With regard to Railways, we were
having 5 perennial crisis of wagons.
It has more or less come to stay.
Every Railway Minister presents a
Budget every year, stating these kinds
of difficulties, Whether it is in poweT
or coal, unless there is an awarenes:
of what is really happening, or there
is an effort to base ourselves more
and more on indigenous technology,
unless the bureaucratic administra-
tion is done away Wwith, unless the
legitimate demands of the workers
are satisfied and their cooperation
secured, there will be no change in
the crisis situation in these two sec-
tors. This is true about Railways

also.

One must not forget the mew evil
added in the Railways. It is not now.-
a days safe to travel by trains, On
the way, anybody can attack us and
take away our goods Attacks are
taking place on the trains every day.
Nothing tangible has ever been done,
or is proposed, to protect the goods
and passengers on the Railways.

The Railway Minister asked for co-
operation from all gides: but he him-
self said in this House that he would
not recognize trade unions which are
having the masg foowing of the
workers. How then can he get
workers’ cooperation?

In this House and elsewhere, the
20-point programme is talked about
very loudly. One of these 20 points
is workers’ participation jn manage-
ment. What j5 its meaning? Arve
the workers going to be taken as
directors into the Board, and given
equal rights and powers to exercise
functions in management or will thev
be made to take orders from the
directors? Without changing the
present concept, thig idea of workers’
participation in management will
mean nothing.

The Finance Minister claimed that
Government had taken a number of
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measureg with regarq to prices. The
exact situation to-day ig that wo.-
ween the end of March 1979 and the
end of March 1980, the index of
wholesala priccg increased as much
as 199 per cenl. The index which
was 223.3 on January 5 1980 rose to
238.6 on Ma_v 24—1 15.3 point or a
little over 6.5 per cent rise, within
4 months, that too under the guid-
anca of our prescnt Finance Minis-
ter. Within 4 monihg there has been
a 6o per cent rise in prices, What
will bz the position in a full year?

Mr. Charan Singh dealt at some
length with prices.

It is on this price level that the
increase in priceg of petrol, diesel oil
and fertilisers and also the hike in
railway freight ang fares have been
imposed. What is the effect of these
things?

MR. CHAIRMAN: Yeou refrain
from referring to the Railway Budget.

SHR! E. BALANANDAN: The in-
crease in the prices of petroleum
products will impose a fresh burden
of Rs. 2466 crores on the public. The
diesel and petroleum hike hag already
sent up transport charges both for
passengers and goods. The charges
of the private motor cars are going
up. Therefore, there will be a rise
in annual inflation already at the 20
per cent mark and the Government’s
policics will only accelerate the in-
flation rate. What the Government
has ordained for the people is all-
roung misery.

The budget proposeg taxes of
Rs. 282 crores which together with
increases in prices of petroleum pro-
ducts and railwav charges meang 2
total burden of Rs. 2952 crores. After
imposing thig huge burden of nearly
Rs. 3000 crores on the people, the
relief announced is of Rs. 42 crores.
What %ind of relief is this? They
have impoSed a burden of Rs, 3000
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crores and they have announced re-
lief of Rs. 40 crores which is elabo-
rated very promptly and strongly;
and out of Rs. 42 crores, Rs. 15 crores
g0 to the poor section of the society.
We do not deny that. We say it is
good also, but, at the same time,
those sections which get this relief
are being taxed; all of them are
being taxed. This kind of remission
given to them will not reflect in their
daily life, only in bookg or in talks.
We can have that in mind,

This is not the end of the story.
The Budget has left a deficit of
Rs. 1417 crores which the Finance
Minister claims that it will not in-
crease; it will not increase any infla-
tion. But what is our experience?
Last year, the then Finance Minister
had some difficulty; some deficit was
there. He said, it was Rs. 1355 crores
but the Budget ended with Rs. 2700
crores. Our own Finance Minister
Shri Venkatraman, in his interim
budget had said something about this
deficit. He said that there wag an
increase within four months. Then
what is going to happen at the end
of the year, nobody can presume?
Then in the Budget it is also account-
ed the foreign loan of Rs. 530 crores
which will be from IMF fund. We
may get it or we may not get it; that
foreign aid and help is enormously
increased. If they deny that, if they
do not give us money, then we will
have to go in the international capi-
talist market. They stipulate all sorts
of condilions which we cannot accept
and the result will be that we will
be forced to accept many conditions
imposed by them which will go
against our economy.

Somebody said about self-reliance.
How do we attain self-reliance? Ts
it by taking Rs. 530 crores loan from
IMF or some other foreign monopolist
source by accepting the conditions
they stipulate. Then self-reliance to
that extent will have to pe given up
By our Finance Minister.

While these are the burdens thrown
upon the people, this budget did not
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touch the monopolists section, big
capitalists of the country. They are
given exemption on so many things
and they are all praising the budget.
So many concessions, tax holidays,
increase in dJepreciation, slashing of
customs duly, excise duty exemptions,
waiving of convertibility clause, etc.
had been proposed. Agricultural in-
come tax totally abolished—not a
single tax on that. Our Finance
Minister says that it will help the
small scale sector. But with this kingd
of concessions, there is no wonder
that the Chamber of Commerce Presi.
dent K. N. Mody and industrial
tyccoons like K. K. Birla and others
say that it is a very good budget this
is the way the government is setting
out to redeem the election pledges of
the Congress (I) to curb “Monopoly”.
I shall now invite gttention to the
cditions of the big Press in the coun-
try. Look at the Indian Express; it
says: Well done. The Statesman says:
Well begun; Hindustan Times: plea-
sant surprise; the Times of India:
Imaginative budget. No doubt the
budget serves the mougpolists well,
However the misery of the common
man will enormously increase.

I wish to say a few words about the
postal rate increases. Does the Fin-
ance Minister think that cover is a
luxury item? Sp thirty paise is raised
to 35 paise. If you see the projec-
tiong here in the small paper, a hund-
red per cent rise is there in postal
parcels. Perhaps his friend the other
minister, Minister of communications
may say: this is being forced upon
me because of bonus. But what is
the agreement on bonus? Bonus is
linked to production out of which
financial commitment will not come;
therefore the claim is wrong. An-
other thing is the talk of efficiency.
He wants to increase efficiency it
postal department. All right; good.
He says that overtime increased. But
he has not filled up vacancieg in the
department; 7 per cent vacancies are
there and now he wants ten per cergt
vaccancies not to be filled up. This Is

absolufely a wrong approach.
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(Shri E. Balanandan]

Now, about the plan. The plan is
a big plan and according to Finance
Minister 14.5 per cent rise has been
given but what was the economy
position last year? 20 per cent price
rise. If you want to keep it up to
the level of last year, what should
you do? Arithmetic tells ug that it
must be above 20 per cent as of last
year.

THE MINISTER OF FINANCE
(SHRI R. VENKATARAMAN): You
should alsg have to raise taxes by 20
per cent,

SHRI E. BALANANDAN: I am only
saying that you have cut down the
size of the plan. The target has come
down, physically. Do not say: I am
increasing the plan outlay etc. Plan
outlays have actually been cut down.

What is the share of the public sec-
tor investment-—Rs. 3184 crores i.e.
13.6 per cent increase as against 20
per cent price rise? That also has not
come to the required extent ag com-
pared to last year.

MR. CHAIRMAN: 59 minutes have
been allotted to your group. You
have taken about 29 minutes. I have
three names on the list now.

SHRI E. BALANANDAN: What is
the total result of this Five Year Plan?
Our Finance Minister wants us to
believe that we are progressing, but
it is not taking the country forward.
The net result of this will be the eco-
nomy will continue to remain stag-
nant; the people will face a new on-
slaught of price rise and unemploy-
ment—the stagnant economy cannot
create employment—opportunities.
You can take the example of 1978 79,
It was a good period and only less
than 4 per cent employment rose, Last
vear we had 3 per cent GNP less. This
year the economic indictors are that
it will be a year of declining total
employment and total economy will
be on the decline. 1 want to share
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Wwith you your gssessment that every-
thing will improve but the figures do
not agree. I would submit, unemploy-
ment will also increase and the dual
thing—stagnation and inflation both
will kill the people of India. That
will be the new situation created un-
less the present policies are reversed.

One funny thing in the Budget
speech is nothing is said about the

land reforms as if you have
forgotten  this sector, as if
land reforms are complete.
You have ‘given concessions to

big landlords. But what about the
land reform? Talking about the
poverty stricken people, harjans, ete.,
without taking over the land and
giving it to the tillers who will create
wealth for the country? There comes
the false policy of the Government.
It heips only the landlords of the
country. That way our country can-
not go forward.

The purchasing power of the masses
will not be better without giving land
to the tiller. Without doing it how
can the country progress? So, the
policy of planning hag to be changed.
Also, the planning method has to be
changed. I must submit here we are
a country having different nationali-
ties and States. You are having a
Ministry at the Centre for planning.
The whole thing is formulatedq and
planned here. Even thc States zre
not being consulted although they are
not making open statement. Our
party might be making some state-
ment. All the Congresg (I) States
also are worried. They are not being
consulted before framing the Plan.
Not only that now-a-days some kind
of wrong atftitude is being taken. For
example, after the development in
North-Eastern India, Government of
India should have now some kind of
re-thinking about certain things. We
are having different parties ruling in
different States. They have legisla-
tures. They have certain sectors or
sphéres of operations. On all these
sectors you are encroaching. I can
tell you, Mr. Finance Minister, you
have done one trick by imposing
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special excise duty, you have taken .t
away from the divisible pool. The
State Governments may lose. All the
State Governments have complained.
I can give you the example of Kerala,
which is a small State. We are having
certain policies with regard to cocoa,
rubber, and cashewnut. All of a
sudden tie Centre orders—may be
some Joint Secretary might have
thought of it—immediate import of
cashewnutls by private traders, imme-
diale import of cocoa and immediate
import of rubber. The Finance Minis-
ter has said that we have gdverse
trade balance. While these things are
available in the country, why should
you allow imports? About rubber,
we are having last year’s imported
stock of 11,000 tonnes lying idle with
the STC. Yet, you are importing it.
Why? With regard to cocoa, the in-
ternal demand 1s estimated 'to be 2000
tornes. Karnataka and Keralag pro-
duce 3000 tonnes. Why should you
import? With regard to cashewnuts,
1l 1s a big story, which I have no time
to narrate. The Government of
India’s past cxperience was that the
private trade in the cashew industry
has utilised the power to import raw
cashewnuts for swindling foreign ex-
change for themselves. Therefore, the
Government of India decideq to not
to allow private traders to import
raw cashewnuts. This was done also
for ensuring proper distributon of the
imported raw cashewnuts. This was
the step taken after long experience.
But all of a sudden, like a bolt from
the blue, this is again being given to
private traders. This is one part of
the story.

The latest in the series is, the
Kerala Government has made some
arrangement with the Madras Alumi-
nium Factory to get aluminium by
giving electricity to them. Now some
objection comes from the Centre and
they say, it should not be done,

Under the law  labour iz a concur-
rent subject. States can legislate on
it. From 1977 onwards certain labour
legislations sent to the Centre have
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not been assented to. The Kerala
Assembly passed the Bill and the
Centre suggested certain amendments
which have been accepted by the
Kerala Government. But still it is
pending clearance. The State Gov-
ernments have certain powers which
are being curtailed. This is absolutely
wrong. The State Governments’ ad-
ministrative legislative and financial
powers are being scuttled by various
meang by the Centre. This attitude
has to go. Therefore, I want you to
have a re-thinking on this.

Science and technology are very
important. Mr. Chairman, you made
many statements with which I agree.
What is the situation in the countr)
today? We are supposed to be third
in the world in scientific and techni-
cal parsonnel. But we also hear the
story of suicides by our scientists.
Our R & D institutions are all centra-
lised. The total science policy is
wrong inasmuch as we always rely
on 1mported technology. Always we
want exports. Therefore the preseant
thinking is that any technology can
be imported if it will help in increas-
ing exports. Indigenous effort to
develop our own R & D is not being
properly encouraged. We are having
agricultural research centrally. We
are having industrial research cen-
trally., We are having medical re-
search centrally. In many sectorg, we
could have decentralisation. Agricul-
ture 1s done 1n the States. Let us
have R & D institutes in the States.
Therefore, some kind of decentralisa-
tion in science and technology is
required.

Now, I want to pose two questions
which are not exactly relevant to

Finance Portfolio as such.

MR. CHAIRMAN: Then, why pose

them?

SHRI E. BALANANDAN: Nowa-
days some talk is going on about
changing the Constitution to have a
presidential form of Government;
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MR. CHAIRMAN: That is not with.
in the ambit of this discussion.

SHRI E. BALANANDAN: In the
general discussion on the general
budget, all the Government policies
can be discussed. That is my under-
standing. I want a statement from
the Government whether they want
to change the Constitution to have a
presidential form of Government.

MR. CHAIRMAN: There was a
statement by one of the Ministors.

SHR1 E. BALANANDAN: This is
my question and I want a reply from
the Government. Then nowadays
papers report that there is a move of
Government to have a committed
judiciary and committeq executive.
Is there apy policy like that? Afber
this Goyernment came into power,
everybody saw that many judg-
ments...**

MR. CHAIRMAN: I will not allow
this to go on record. You are tread-
ing on a dangeroug ground. You are
not expected to criticise the judg-
ments given by the courts, That will
not form part of the record.

SHRI E. BALANANDAN: I would
only say whether the Government’s
policy is to have g committed judi-
ciary. -

Innumerable officers of Police and
others are being transferred. What
is their crime? Because they hap-
pened to serve under the Janata rule
and performed their duty according
to rules and regulations.

I may conclude, Sir by saying that
the Finance Minister’s claim that he
is going to restore the health of the
economy, is a claim without founda-
tion. Therefore, 1 strongly oppose
this Budget.

SHRI R. S. SPARROW (Jullundur):
Hon. Mr. Chairman, Sir, I speak in

JUNE 26, 1980

1980-81-—Gen. Dis. 860

support of the Budget presented by
the hon. Finance Minister.

The judicious and practical] manner
in which the Budget has been con-
ceived, planned and presented, in my
view, 1s highly commendable. The
budgetary optimum, has all the way,
been kept very well balanced. This
is a very encouraging feature. The
total conception has been based on
proper plans, programmes and poli-
cies. It is backed by certain aims
and objectives. It is also guided by
the economic and social situation pre-
vailing in the country as a whole.
There is nothing ad hoc about it. It
has been a continuous process. The
working out of the plan ag to how it
will suit the masses at large and how
our economy will be built up will
take time. But the start is there.
Angd that I must say is the conception
of the planning and the instinct of
the high command in power today.
Our hon. Prime Minister has been
giving off and on her views in rela-
tion to how to build up the economy
that satisfies the masses as a whole.
That is why programmeg like the 20-
point programme and giving socialis-
tic touch to all types of programmes
came into being. That is what T say,
is the encouraging feature. So, the
Budget as is evident formg part of
this particular game of economics i.e.
how do we raise the living standard
of the masses as a whole, not in a
lopsided fashion but in a well-consi-
dered manner so that everybody gets
his right share.

The process of evolution so far as
the teeming millions are concerned,
is moving in~fhe right direction. The
teeming millions are not mere dumb
millions. They understand their
rights, requirements anq demands.
So, it is not the question today as to
how to just go through the ritual of
certain plans or working out policies.
They say, we will examine it ag it
progresses. No. Brasstacks have to
be taken into account and jt is here

**Not recorded.
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this budget has made a mark. I am
not going to repeat the little things
and the big things that have already
been said because that would be a
repetition, That is not my intention.
I want to present to you a few things
which perhaps the Finance Minister
would also accept later as being some
kind of catalytic agent to the overall
plan and overall budget under various
heads which hag been laid on the
Table of this House.

Now, one word about the millions,
that is, the teeming millions. Chau-
dhury Charan Singh Ji, the hon.
Member of the House has said one or
two things about how to maintain
and fo encourage the balance of eco-
nomy amidst the population as a
whole, his bjag bzing towards the
rural economy. 1 must say, we have
lo think of the overall question and
we were doing remarkably well. Even
now, ag a country we have done re-
markably well in so far as our pro-
gress during the last 30 years is
concerned. We can see the progress
of the country all around us. We
have a rough measure of it, and in
certain ways quite intimate measure
ang in that context I would say that,
In all fields we have bzen doing quite
well and even now we are doing
quite well. It may be food self-
sufficiency. I want to reming the
honourable ex-Finance Minister,
Chaudhury Charan Singh, that there
Wwas a time say about a decade over
when he was the Chief Ministe,” of
Uttar Pradesh ang I had had the
privilege of being the Agricultuse,
Food and Supply and Revenue Minis-
ter of Punjab and we had to share
our problemg together at this very
Centre. Ang we were in a bad way.
We had to have PL-480. Grain short-
ages in Uttar Pradesh alone were to
the tune of 27 lakh tonnes and more
$0 in Bihar and so on, anq with the
Progressive policies that came about
under the aegis of our Prime Minister
and some of the eminent soldierg I
should say, the big type of leaders
Who are now in the Opposition. our
Progress came to be phenomenal. We
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filled our granaries and on the food
angle we became self-sufficient slowly
with a magic wand. There is no
doubt about it. PL-480 wag thrown
out and we started having our grana-
ries filled up. Everybody knows it.

On the industrial side of it, we are
among the fifst eleven so far ag indus-
trial output in various countries is
concerned. In my own little town, in
one basti alone, that is, Basti She-
khon—I am talking of Jullunder City
—we could export things to the tune
of about 4 or 5 crores of rupees, say,
nalke bund, even some of the small
hand tools and sports goods, footballs,
this ang that. Therefore, things have
been moving well enough. There js
no question about it. Even on the
side of qualitative manpower, there
is no shortage; on the side of defence
potential it ijs a wonderful show. It
is coming up so very beautiful, and
even on the side of nuclear field, nu-
clear fission and fusion, we are well
up; on the side of electronics we are
well up compared with any country
for that matter. So, the swing is
coming up so very bealtifully. And
with my apologies, no aspersion cast,
I wou'd say that we had observed
and everybody had observed that un-
fortunately there was a little bit of
shake-up, a little bit of a set back
during the Janata regime. We had
that setback. It may have been on
the gold reserve loss side it may
have been breakage in the developing
swing of our industrial progress,
messing up of our foreign exchange
assets, the peasant’s traumatic travail
in relation to his own farm produce;
like sugarcane, cotton, paddy, tobacco,
potatoes. We all know it,

I come from a peasant family.
I happen to be the President
of the Kisan Khet Mazdoor Dal.
I have been dealing with it.
I was very surprised to hear
Chowdhury Saheb saying that if the
Budget had been worked out by the
Finance Minister properly with em-
phasis on cottage industries, within
two years all our jlls can pe solved.
He had all the power, he could have
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done that within two or three years.
I do not think anything worthwhile
was done, Not any individual’s fau:t.
I would say they were brilliant type
of people with beautiful brains, but
teamwork was nil. There was so much
tension in the administration and also
neglect of our economic progress.
Otherwise, in my view it could have
been done very well,

He has been talking about village
life so much, Take his own roic as
Finance Minister and later as Prime
Minister. In his own village and other
vil.ages in U.P., Punjab, Haryana and
elsewhere no one would pick up
sugarcane fro mthe fields for Rs, § a
quintal, Nobody would pick up
potatoes in Punjab, Haryana and scme
parts of U.P, even if someone offered
them at Rs. 5 a quintal. I myself
came here and met the NAFED Chair-
man and Managing Director, warning
them a month and a half earlier that
the potato crop was coming, and
asking what their plang were. I want
to say on the fioor of the House today
that the answer was most unsatisfac-
tory. There were no plans. Previously
there were plans, we useg to send our
potatoes to Indonesia, UK. Iran and
countries of the Middle East. This
could have been arranged. Even if the
kisan got Rs. 10 a quintal, he would
have been satisfied, Everything went
to rot. I am very sorry to remind
him about it. It is easy to criticise
each other, but one hag to pe a little
okjective in gso far as our progress,
economic and otherwise, is concerned.

There is one particular point which
is of very great importance in so far
as our budgetary proposals are con-
cerned, Hig thesis or analysis seems
to be that if India invests all or most
of the money in agriculture, we will
be able to become well off economi-
cally, and the living standars of our
masses would go up. I am very gorry
to disagree with him. No country has
done that so far. If I produce more
wheat what am I going to do
with it? Send it out? Where? It is
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not going to be easy because all coun-
tries are now becoming self-suflicient
in food, So, it is not that way. you
have to come up, It is the other way
round. You have to industrialise
yourself even in the fields. I am
going to propose something fresh to
the Finance Minister.

In that, I have a special proposai to
make, It may be called an aide to
this pudget, to0 what hags already been
considered under the budget headings
of various types. It is to bring up
the living standard of the population
at large, that is, the village population,
the rural population, that is, Gandhi-
ii's goog old villages. India ig still a
land of villages, In my State, there are
only three cities, nameiy, Amritsar,
Jullundur and Ludhiana:; the other
places are all villages: small towns
which do not much matter, That i3
how I would rate Maharashtra. Ex-
cept for Bombay and one or two
other places, its total popu-
lation is rural, It is so  all
over India. What I would like to
recommend is this. From the allo-
cations made under different budget-
tary heads, a substantia] share of
finance has been earmarked for rural
uplift. It is there: 1t has been there.
Stil] it is to be considered to be done
by way of having some schemes. This
is how I visualise and it can be 0
done without shuffling ahout the bud-
getary heads: {funds and allocations
already made.

Suppose, as a policy, from now on,
heavy medium and mini industrial
units, mandis godowns, all types of
big institutions, {hat is scientific. tech-
rological, medical, agricultural, re-
gearch experimental centres, univer=
sities, colleges ,campuses, spill out and
mushroom across the countryside and
not pushed inside the already conges-
ted and guffocating cities of India. No
extra expenditure is involved. It is
just a question where to disperse
them, where to have them, so that
@verywhere g life of new type mush-
rooms out, T will explain that. I will
give an example, Suppose a heavy or
a medium industry ig established at a
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place in (he interior of the country-
side, baseq contiguous to a railway:
station, connected with a road system.
Thig ig what will happen. Labour
will be available at the spot, No
labour importing or their quartering
arrangements will have {0 be made.
The kisans, the farm labour or thc
artisans’ wife daughter, sister or un-
employed son Wwill be availab.e for
shift working in the factory that has
been establisheq there, These em-
ployeeg will add substantially to their
own family’s meagre income Dby
hundreds of rupees a month,

Not only that. Wherever you have
this type of 10,000 or 12,000 or
15000 persons working, cther type ol
facilities also come up, grow up, namely
there is bound to be a cinema bound
to be a college, bound to be school,
boung to be a hospital, etc. etc., bound
to be a new type of life, That means,
the farmer is working in hig field; his
wife is earning very month or hig son
is earning every month in the factory
near about.

This method may have been used
by USSR or USA or Europe or other
developed countries, But with the
conditions obtaining ijn India, in rela-
tion to our situation and economic
conditicns obtaining in India, and the
swing of evolution ag it is called the
scientific evolutions, This is the best
solution for us to adopt, I have no
doubt about it, Mr. Chairman, Sir,
while speaking on the General Budget,
a little while ago, you spelt out certain
measures and you gave a little inkling
of it. But I have elaborated that. I
fee] there is to be a new economic
swing, More than 7 per cent of our
people are from the villages, They
live in villages. Should we not wish to
see that Indig shines with villages
being uplifted and developed like
Europe ang America which have be-
come developed countries?

We have the chance. We have the
qualitative manpower, Take the case
of Delhi, Only about 2—1/2 decades
earlier, it had a population of 6—1/2
lakhg only and now it is sporting over
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50 jakhs. The sum of multip.ication
keeps on taking place, Whepn 50 lakhs
are converged into a place, there 1s
aiways housing shortage, anq another
lakh of labourerg have to be imported,
may be from Madhya Pradesh auto-
matically oy from Rajasthan or other
places, and say. one lakh comes in for
putting up the buildings. But that lakh
atiracts some more pcople to feed
them and to bring more supplies for
them. That means another ten
thousand from the crowd and
and o it works on and on,
It is like Calcuita, which is daily be-
coming a hazard. Why do you want it
to so happen? On the one hand you
want the majority of the population,
that is the rura] population, to come
up, The manner in which you want it
to come up jg through industrialisaticn,
right down to the villgge small gcale
handicrafts and after that mini,
medium or anything else you like in
thaty time,

So this is why I wish to recommend
to end up as the pattern of the won-
derful work you have done in the
form of forming thig pudget. Some-
how, it is to be taken up as a policy
and then adopted.

I have one more recommendation
also to put up before you. Hon.
Shri Charan Singh was thinking in
terms which are rather, to my mind,
a little out of place. You cannot stop
mechanisation in the villages. I know
about Punjab; I know about Uttar
Pradesh and Haryana and other
places. I have been in Maharashtra
which has done a wonderful job from
the cooperative angle of it, and have
mechanised threshing there ig even
tractorisation and other things allied
with it. And we have g majority of
smal] farms; there should be no doubt
about it, They are five acres and
under, 1 have something to propose in
this case also, For farms of flve acres
and under there ig no reason what-
soever why, under the aegis of, say,
such a Department s Agro-Industry,
we should not have tractor-cum-input
centres in each block, Indiawide, If
you position them there, what will
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happen? It would be the cheapest way
of giving or offering tractorisation and
mechanisation of harvesting and cul-
tivation to the poor farmer, Now,
what will he gain? He is going to
gain in relation to two bullocks and
possibly a cow for which, at the
moment, he hag to keep aside one or
two acres of land for their fodder.
That is also a drag on his income. So,
these two bullocks can go. All he has
to do ig to call for or ask from the
centre for tractorisation, Irrigation is
done, gnd now it is the right time for
tractor to come. The log book ig there.
The tractor-centre’s people come at
cal] and the plot of land is ploughed
out and sown, Every six months, after
the Rabi crop is out or the Xharif
crop is out, the man pays out to the
centre. It is reckoned that he does
not have to pay more than one
tenth of what he has been able tg gain
out of one acre of land for the help
he has received, On top of that
he hag saved two bullocks and the
land set aside for their fodder. This
programme was to be launched in
Punjab and possibly will be, in due
course of time.

Such agre the type of schemes which
will bring up our country in the
proper type of perspective—which
we are looking forwarg to. It can-
not be that you just grow wmore
food products and then gay we will
come up. No age has changed. We
have become mechaniseq and we have
modern-day type of mechanisation in
every sphere, everywhere.

The purpose is that you want to
bring your standardg up. So, what
will you have to do? You will have to
produce things and then you have to
earn money from outside international
markets. Once you produce things
and send them out, money comes back
and then circulates among {he masses;
ang that is what brings the living
standards up.

So, these 8re my two proposals
Sir, and, with your guillotine about to
be imposed, I thank you very muech
for giving me this much time,

JUNE 26, 1980

1980-81—Gen. Dis. 868

DR. MAHIPATRAY M. MEHTA
(Kutch): Mr. Chairman, one thing is
certain. Ag far gs the mixed eco-
nomy is concerned, our Finance Minis-
ter, remaining totally faithfu] to it, to
mixeq economy, has given the best
budget that he can give under the
circumstances.

1 wag hearing with very great
mterest Mr. Charan Singh as well
as yourself, Mr. Chairman, when you
were on this side. When Mr. Charan
Singh wag speaking, the Members on
the Opposition were clapping their
hands and were happy: and when you
were speaking: inciuding the Finance
Minister everybody was happy. These
are the features of Parliamentary
democracy: I can understand it; every
party has its own say.

As you were saying, Sir, it is 2
question of approach, I have remained
the whole life.—]I am new 64—a total
believer in science and technology. I
wil] ask you one question, Is not
politica] economy a gcience? Nobody
can differ; nobody can douby it. Poli-
tical economy is one of the social
sciences. It has fixed laws. It is not
only expert knowledge that is impor-
tant but able implementation of those
lawsg is also very important to bring
about the results. For the last three
decades or more, perhaps, we were
experimenting or flddling with this
mixeq economy. we all take pride
about it, Still, as if we have not
tested, we cling to it.

1 will ask only three questions of
our very learned and respected
Finance Minister, Has the number of
people living below poverty-line de-
creaseq or increased? I am very sorry,
Mr, Charan Singh went upto 55. I will
not quote that figure, But definitely
it is not 37; it has gone up to 44.

I will ask another question. Hes
the number of dwellers in the slums
in cities increased or decreased? It has
innumerably increased, not only in-
creased. Bombay has 15 1akhs of



869 Gen. Budget

slum dwellers. Calcuta has an equal
number of such dwellers, There is not
a single industria) city where the
slums are not incregsing day by day.
Perhaps, the number of slum dwellers
hag gone up to more than one cores.

Last but not least, I will ask one
question. Has the number of persons
selling their blood and body for earn-
ing their live.thood incieased or
decreased? We have g woman Prime
Minister the most dignified woman of
the era. But see the dignity of
women, It is the greatest tragedy of
life: if you go to the Farag and
Goalpeta areas in Bombay or such
areas at so many other places, you
will find that the dignity of women
has lowered down (o such an extent;
You will never witness such things
in any other country. It is high time
that the dignity of women went up to
a desirable level; it shoulg not fall
down to such a level, as I mentioned
Just now. Those Farag and Goalpeta
areas shou'd be removed, Prostitution
should be abolished, if possible. If that
is not possible, at least those areas
should be totally abolished. We know
what is the dignity of women now-a-
days. Every now and then we read
in papers about rape and other things.

Now, I ask you the fourth guestion.
Mr. Charan Singh was talking about
village industries and what he had
done in hig short time, 1 will ask this
Juestion: has the number of destitutes
from villages increased or decreased?
The rush of the destitutes from vil-
lages to cities hag increased. Thig is
the result of the mixed economy ex-
periment for more than three decades.
Is it not time for us to rethink about
it? Is it only that the parliamentary
democracies should try to please both
the sidey or should they not also
deliver the goods for the country’s
sake? Is it not time for us to think
Whether this type of adminstrative
System is fit for us or not? There are
Ways and ways. As a student of
science, for me, everything has some
redson ang my intelligent friend, Mr.

Chairmen, was just speaking on
science and technology. He knows that
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nothing can be done without reason.
That is the conditon of India, What is
that? It is exploitation, If, after
knowing the reason, we are not going
to stop it, who will stop it?, Who is
at fault who has to be punished? Mr.
Charan Singh that side and we on this
side, all these thirty years, have been
expeumentmg with this mixed
economy. No difference between
us. The mashinery is the same,
the system is the same, It
is only a question of better
marking, more marking or less
marking. Machinery is the same,
systq’n 1s the same.

Sir, we are responsible people. We
are representatives of the people. 1
shal] earnestly appeal from the hottom
of my heart, let us rething about it.
Is there nothing wrong with the
system that we gre following? As a
student of science and technology, I
would say our economy has tp have a
scientific approach. In mixed economy
we want to please everybody. We
want to pleage the exploited. We want
to please also the exploitors. What is
the result? A person who tries to
please everybody displeases every-
body. Giving relief here and there to
the poor and at the same timz creating
opportunities for exploration does not
leag us anywhere. We know what
is the progres; we have made. I re-
member in 1969 when our beloved
Prime Minister differed with her own
old leaders, the slogan was::

mmwwwm
% Pau

With that, I wil] only request,

T 72 @t 7° ot i a1 @ B

What is the mistake? Sir, it is not that
as a Congressman I have no right to
express my views, Sir, certainly we
are much better than what we were
during the British times. We are
definitely going ahead. But the speed
and the way we should go is it all -
right? Sir, after the elections, let me
tell you, the aspirations of our people
are much higher than what they were
ever before. They expect results im-
mediately. I many tell you that people
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expeted hars taxes and heavy burden
on them in this pudget. Please see,
comparatively—I will have to say—
your budget is much better than that
of Mr, Charan Singh. There can be
no comparison....

MR, CHAIRMAN: How much time
more would you require?

DR. MAHIPATRAY M. MEHTA: !
would require some more time.

MR. CHAIRMAN: You please con-
clude,

DR. MAHIPATRAY M  MEHTA: To
morrow I will conclude.

MR. CHAIRMAN: Then it will be
a disjointed speech.

DR. MAHIPATRAY M. MEHTA: I
have still a lot to say. I have to say
something about my constituency
also,

MR, CHAIRMAN: But how much
time more you want?

DR. MAHIPATRAY M. MEHTA: 20
minuts more at least.

MR. CHAIRMAN: Any way, if you
conclude in another five minutes
time, it is all right.

DR, MAHIPATRAY M. MEHTA: I
will request you....

MR. CHAIRMAN: Probably I may
not be here tomorrow and you may
not get the time,

DR, MAHIPATRAY M. MEHTA:
At least I will have the satisfaction
of saying something to the House.

MR. CHAIRMAN: Of course, Yyou
are making a very good speech. Then
it will be a disjointed speech. In five
minutes please conclude, There is a
long list of members who want to
speak tomorrow.

SHRI INDRAJIT GUPTA (Basir-
hat): But, Sir, when his speech is
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read in the record, it will be all
right, It will not be disjointed.

MR, CHAIRMAN:: I can tell you
tomorroyw is going to be very difficult
day. The Minister for Parliamentary
Affairs will also be hard-pressed for
time. So, please try to finish in an-
other five minutes.

18.00 hrs.

DR. MAHIPATRAY M. MEHTA:
I can see the Members want to go
away rather soon. I will have to
shorten my speech.

Sir, the main wealth of India is
manpower. How many man-hours are
we losing daily: anybody imagine
what wealth we are losing daily by
nol using our man-hours?  The
real wcalth of India is man-power.

Sir, if there is a richman’s son he
can enjoy he can have his friends and
sit together whereas the members
of a poor man’s family without ex-
ception have to work day and night.
I know of my district from where I
come. When there is famine you
will find most of the ladies working
very hard in the burning sun and
hot winds. Sir, if it was my sister
how will I feel it? Sir, if it were my
young wife working there at the
mercy of a mistry over there how
will I feel it, If my old mother were
working there how will I feel it. We
have never thought of the reason.
The reason is that they are PQQr.
Then Sir, as I told you about Bom-
bay, if compulsory  employment
comes in then all the civil and social
vices like smuggling etc. will  dis-
appear, The programmes will be
implemented. As a medical man I
will say that India’s disease is very
big and it will require some rigorous
treatment. Some people may ask
where is the money for the program-
me? I say gold is there. Why don't
we withdraw from the public circula-
tion all the gold. How many people
wil be dispeased, These steps may look
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very extreme but the disease is like
that. In lidia if we go on at this
snail-speed, it will take thousands of
vears to rcach the European level
We have to take some decision with
cudgles in both hands. We have to
take some bold decision. It is not
only in Communist countries, All
Capitalist countries including Ameri-
ca have taken gold from the Circula-
tion Pank whenever crisis came in
their country If you want to fight in-
flation, then the best means is to
withdraw gold. You withdraw gold
totaliv and no! just have gold con-
trol or torching on  the fringe.
If the'e is total withdrawal of gold
from <irculation you will find that
prices will come down next day.
Nothing more is required, If I give
examp'e of Mao you may say that I
am talking of Communism. Sir, it
was not Mao orly, Forty-two --ears
ago America had done it. Britain
had done the same thing. Britain did
the same thing, Germany did the
same thing; and lastly. Mao. When
there was the greatest inflation of the
world Chang-Kai-Shaik supported the
U.S. views. Nothing could prevent
that. It was the manpower that was
utilised, Ching with a much big or po-
pulation than Indiag at the same time
keeping optimum interests in mind
did one good thing. (Interruptions).
Do you want to listen?

1 want to say so many things. I
want a development board for my
comstituency, People in that part of
my constituency which is a most
backward part of India are in a very
bad position. Even Sardar Patel in
1948 after independence took place,
said that if we want to see India,
four hundred years back, we should
go to Kutch. That is why I say
that though India was split up into
parts on the linguistic basis, Kutch
was not taken into account. Bengali
speaking Bengal was formed on this
basis Bihari-speaking Bihar was
formed on this basis. Tamilnadu was
ako formed on this basis; Andhra was
forned on this basis. Gujarat was not
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formed on this basis; Kutch -and
Saurashtra were kept separate .and
Kutch was kept gnder centre. That
was because they were véry back-
ward. Now people " have started
thinking fortunately that progress has
started therein, They are happy now,
It is not that our people are very
poor; let me tell you that. We are poor
because we have one-forth of the
land in the whole of Gujarat, "That
is in Kutch we have a population of
oaly eight jakhs—a very scattered
population with a big area. _ The
p:r capita expense by Government
is not much, That is because they
were not allowed to come up. In  a
village of 4,000 population you will
find that they have kept Rs. 2 crores
as fixed deposits. This is a very im-
portant area which brings-a huge
amount of foreign exchange every
y:ar. Sir, in that area there |is
plenty of minerals available, The
only mistake ig that we are exploite
ing political minorities. There, are
only six people in the Assembly-ami
one Parliament Member over here.
In a big democracy it is the head
which sometimes count.

Now I come to the clamour of the
people to come up. They have got a
constitutional right, For the deve-
lopment of that area, under Article
371(2) of our Constitution, the Deve-
lopment Board which was envisaged
has got to be given to it. I am very
happy to tell you, Sir, that our be-
loved Prime Minister, understood our
problem and in 1976 she herself ac-
quainted the President about this
problem. As a result, the President
had passed an order. It was made
known to both Houses of Parliament.
The Governor of the State when he
was inaugurating the Assembly in 1977
said this in his speech, But, as soon
as the Janata Party came, not for any
other sake at lest for the sake of con-
stitutional right of the people which
has been given to them, they should
have implemented that order, But they
did not do so. I will ask you whether
one President’s order before it is ex-
ecuted could be cancelled by the
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%:? Sir, it was cancelled by
Ministry. Suppose the
Pi‘mt has ordered it. I will ask
béfore one President’'s order is being
execyted, how ‘can this be cancelled
by the Executive? It requires not
only the legal side of it to be studied
as also the moral part of it. It is a
constitutional right given to the peo-
ple. I request this Government
through you that one separate Deve-
lopment Board should immediately
be grénited, As I said earlier, there
is Plenty of minerals available there.

“MR. CHAIRMAN: Your time is up.
(Inerduptions).

DR. MAHIPATRAY M, MEHTA:
My link iz now broken.

As I said in the beginning I congra-
tulste our hon Finance Minister. He
is remeining totally faithful to the
Mixed Economy. That is the policy
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which we ie following. It is not his
fault. It is the policy that the Gov-
ernment is following. And that is
why I congratulate him for presen-
ting his excelent Budget. With these
words I conclude my  speech,
Thank you,

BUSINESS ADVISCRY COMMITTEE
SixTH REPORT

THE MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI BHI-
SHMA NARAIN SINGH): Sir, I beg
to present the sixth Report of the
Business Advisory Committee.

18.13 hrs.

The Lok Sabha then adjourned  till
Eleven of the Clock on Friday,
June 27, 1980|Asadha 6, 1902
(Saka)



